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(4) A copy esch of the foHowing
Notifications (Hindi anq English
versions) jssued under the Cen-
tra] Excise Rules, 1944:—

(i) G.S.R. 847 published in Gazet~
te of India dated the 11th
August, 1973 together with an
explanatory memorandum.

(if) G.S.R. 848 published in Ga-
zette of India dated the lith
August, 1973 together with an
explanatory memorandum,

(iii) G.S.R. 850 published in Ga-
zette of India dated the 11th
August, 1973 together with an
explanatory memorandum.

G.S.R. 851 published in Ga-
zette of India dateg the 1lth
August, 1973 together with an
explanatory memorandum,

G.S.R. 852 published in Ga-
zeite of India dated the 11th
August, 1973 together with an
explanatory memorandum.
[Placed in Library See No.
LT-3574/73].

Gv)

v)

(5) Two statements (i) correcting
the answer given on the 2nd
March, 1973 to Unstarred Ques-
tion No. 1972 by Shri M, S. Purty
regarding exemption to foreign
technicians from payment of in-
come tax, and (ii) giving reasons
for delay in corecting the answer.
|Placed in Librery. See No, LT-
5575/173]).

Accounts or TexTiLES CoMMITTEE FOR

1971-72 anp TEXTILE MacHINERY (PRro-

PUCTION & DisTtrisuTioN CONTROL
(AmpT.) ORDER, 1973.

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHR] A.
C. GEORGE): I beg to lay on the
Tablew

(1) A copy of the Certified Ac-
counts (Hindi and English ver-
sions) of the Textiles Committee
{or the year 1971-72 and the Audit
Report thereon, under sub-section

AUGUSY 81, 1918
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(4) of gection 13 of the Textiles
Commitiee Act, 1963. [Placed in
Library. See No. LT-5576/73].

(2) A copy of the Textile Machinery
(Production and Distribution)
Control (Amendment) Crder, 1973
(Hindi and English versions)
published in Notification No, S.0.
1184 in Gazette of India dated the
.28th April, 1973 under sub-sec-
tial (6) of section 3 of the Essen-

trial Commodities Act, 1955.
|Placed in Library. See No. LT-
5577/13}.

NOTIFICATIONS UNDER ORIssa MoroRr

VEHICLES (TAXATION OF PASSENGERS)

Act, 1969 anp Moror VEenicirs Act,
1939.

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI M B RANA):
I beg to lay on the Table—

(1) (i) A copy of Orissa Notifica-
tion S.R.O. No. 69573 published
in Orissa Gazette dated the 2nd
August, 1973 making certain am-
endment to the Orissa Motor Ve-
hicles (Taxation of Passengers)
Rules, 1969, under sub-section (3)
of section 23 of the Orissa Motor
Vehicles (Taxation of Pagsengers)
Act, 1969, read with clause (¢)
(iv) of the Proclamation dated
the 3rd March, 1973 issued by the
President in relation to the State
of Orissa.

(ii) A statement (Hindi and Bng-
lish versions) explaining the pear
song for not jaying the Hindi ver-
sion of the above Natification.
{Placed in Library. See No. LT-
5578/73].

(2) (a) A copy each of the fdiiow-
ing Notifications making certain
amendmetits to the Andhra Pradiésh
Motor Vehicles Rules, 1984 ynier
sub-séction (3) of section 183 o
the Motor Vehicles Act, 1839, reddl
with clause (c) (iil) of the Pro-
clashation Jated the 18th Janthry,
1978, issued by the Presidéat
relation to the State of Andhra
Pradesh:



